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Increase in private vehicles in Delhi

1483. MAULANA OBAIDULLAH
KHAN AZMI: Will the Minister of SUR-
FACE TRANSPORT be pleased to state:

(a) whether it is a fact that there has
been phenomena)l growth in the number
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of private vehicles in Delhi during the last
few years;

(b) whether it is also a fact that there
has not been any significant increase in
the number of public transport  vehicles
vis-a-vis requirements in Delhi;

(¢) whether the increase in private ve~-
hicles is attributable to inadequate public
transport services;

(d) whether it is a fact that adequate
public transport facilities can help in
checking petrol consumption and air polln-
tion; and

{e) if %o, what steps are being token in
the above matters?

THE MINISTER OF STATE (INDE-
PENDENT CHARGE) OF THE MINIS-
TRY OF SURFACE TRANSPORT (SHRI
JAGDISH TYTLER): (a) Yes, Sir.

(b) Yes, Sir,
(¢) Yes, Sir, to some extent,
(d) Yes, Sir.

(e) With a view to wean away passen-
gers who presently use personalised vehi-
cles to public transport, a scheme of ‘Spe-
cial State Carriage Permits’ to be given to
private operators at a fare structure higher
than that of DTC, with more comforts has
been recommended to Delhi Administra-
tion by the Government.

Delhi Administration had engaged M/s.
RITES to take up a techno-economic fea-
sibility study for the introduction of Mass
Rapid Transport System for Delhi. The
report was submitted to Delhi Adminis-
tration. The Government of India in
consultation with the Delhi  Administra-
tion have constituted a Steering Commit-
tee to take preparatory action.

Dethi Administration have also  been
advised to grant additional stage carriage
permits to private operators,



